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FT.3T. 1934(37).— ¥ ATATH, 1989 (24 A 1989) ¥ &1 20T I ITLITIT (1) FIT Ta< ARIAT
T YA F2d g0, (8 zae a1g I ATS T gl 97 §) %% 93K =9 979 & 9q€ g & 918 qrasi=6
ST & o, sreredss g aret s, St dferg e gaw o= § R =T € Sy Fied a7 H
forq Ot I (T 91g¥) § o #1. 362/100-200 9% HHIT Flew §.218 & €T I 31T 31 o
T HTor" e g Toere Yo airsET, F fAearas & forw sraeds s{fo 7 UageT ATAuger T STIET e
IO FAT &

Ih W § & TEe arer Firg ot SAtn, ST o= & T At [Qrer 7 9 ol & Hiaw,
IH ATSTHAH 6T g 20T i ITLTT (1) H = ATSGAAT 6 T2q STYH TAST o [o7T UHT T & STIRT
I AT 35T Toha T 2l

2743 GI/2026 (1)
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AT ATE (AT a2Y) | 3 #1: 362/100-200 9% 9T e &, 218 & T 92 1< &7 of & At
& g H ToA® UHT S TeTH TTIeehTd, TA1q TR | SATEReor e, 9gras® Agh grail i
ST Sh, JeRTET &1 g & & ST dad T § ST SEH Sai % HI0T Jarar ST | qeq Jreawmr
STTTRIRAT T T AT FILAT Fehlr 6 WIETH F GAATS AT TTEE TG HT 3¢ Ut qdt srafzri £ grars
% 918 3T TS AELTH T AT TeAH TTAHLT G SAAF AT ST ATAT 3TR[ 30T ST FA & AR, AS
FIRT SATTIAT T TATHTL AT TR TR AT ST Tl T 5

IF Aty it e 20T Y ST (2) F Tgd TeAH TR g1 T 7 #rs ofF swaer sifaw

ELRLE

TH ATEAAT o AT ST ATAT S 6 T-TTSHT S 1 207 I FATAT H ITAH ¢ 3T Fls
T T=ge =T SUARE TEAH TTHTLT F AT | ST AL T 96T &

AT
.8 T T AH AT qeT T AR gHREACH
1 Tt et 2 A/1B/1B 0.0181
2 Tt et 2 A1B/1A 0.0059
3 T TaeE e 2 A1/B2 0.0181
4 Tt et 1 - 0.0056
5 Tt et 2 A-1-A1 0.3997
6 Tt T 2 A-1-A2 0.0145
7 Tt et 2 A2 0.2098
8 Tt A 2 B 0.0090
9 Tt A 3 - 0.0037
10 Tt e 4 A/1-A-1/A 0.0355
11 Tt e 4 A/1-A-1/B 0.0279
12 BEIE W R 4 A/1-A-1/K/1 0.0044
13 Tt e 4 A/1-A-1/K/2 0.0040
14 BEIE W R 4 A/1-A-1/K/3 0.0056
15 Tt e 4 A/1-A-1/K/4 0.0014
16 Tt e 4 A/1-A-1/U 0.0002
17 NEICE L 4 A/1-A-1/V/1 0.0053
18 T A 4 AI1-A-1/V/2 0.0048
19 T A 4 AI1-A-1/VI3 0.0037
20 Tt et 4 A/1-A-3A 0.0174
21 NEIE R 4 E-1 0.0077
22 Tt A 4 E-2 0.0094
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23 Tt T 4 AM-A-1/J-2 0.0006
24 BEIE R 9 - 0.0160
25 NEIEG R 10 - 0.0035
26 Tt e 11 - 0.0052
27 TeteeE T 12 B-4A/1 0.0006
28 EIEG W R 12 B-4A/3 0.0005
29 BEIE R 12 B-4B 0.0021
30 NEIEG R 30 A 0.0043
31 BEIEG W R 18 B-1 0.0035
32 T e e 18 B-2
33 T e 30 B 0.0021
34 Tt e 18 A1 0.0020
35 BEIEG R 18 A2 0.0015
36 Tt BT 30 C 0.0032
37 NEIEG R 30 E/N 0.0015
38 Tt BT 21 - 0.0003
39 BEIEG R 30 D 0.0018
40 T e e 30 E/2 0.0041
41 Tt BT 22 - 0.0033
42 T T 22 A 0.0015
43 BEIE W R 24 A 0.0013
44 Tt BT 24 B 0.0017
45 T TaeE e 26 - 0.0011
46 Tt BT 30 E-3-A 0.0234
47 Tt BT 30 E-3-B/1 0.0062
48 BEIE W R 30 E-3-B/2 0.0038
49 Tt BT 30 E-3-C 0.0010
50 Tt BT 27 - 0.0023
51 Tt e 28 - 0.0018
52 T A 29 A 0.0026
53 Tt [T 29 B/1
54 T taeE e 29 B/2
55 Tt e 29 B/3
56 Tt et 29 B/4
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57 Tt e 31 - 0.0075
58 BEIE R 178 A1 0.0320
59 T e e 178 A2 0.0202
60 TrefteeE Y 178 A-3-A/1 0.0038
61 Tt e 178 A-3-Ai2 0.0038
62 EIEG W R 178 A-3-A/3 0.0095
63 Tt T 178 A-3-B/1 0.0142
64 NEIEG R 178 A-3-B/2 0.0029
65 T e e 178 A-4-A 0.0177
66 Tt e 178 A-4-B 0.0036
67 EIEG W R 178 A-4-C 0.0028
68 EIEG R 178 A-5 0.0085
69 Tt BT 178 B1/A 0.0083
70 NEIEG W R 178 B1/B 0.0016
71 Tt BT 178 B-2 0.0040
72 Tt BT 178 B-3 0.0040
73 Tt T 178 B-4 0.0024
74 Tt BT 179 - 0.0040
75 Tt BT 180 A 0.0055
76 T e e 180 B 0.0042
77 Tt BT 186 - 0.0022
78 Tt BT 177 A 0.0105
79 BEIE W R 177 B 0.0011
80 Tt BT 187 - 0.0021
81 T TaeE e 176 - 0.0567
82 BEIE W R 188 A 0.0032
83 Tt BT 188 B 0.0007
84 BEIE W R 168 - 0.0052
85 BEIE W R 169 - 0.0043
86 T A 171 - 0.0015
87 NEIE R 568 Plot No.23 0.0039
88 Tt A 568 Plot No.22 0.0056
89 T taeE e 568 Plot No.21 0.0112
90 NEIE R 568 Plot No.20 0.0155
91 Tt T 568 Plot No.19 0.0135
92 Tt T 568 Plot No.18 0.0005
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93 Tt e 568 Plot No.17 0.0125
94 Tt e 568 Plot No.15 0.0052
95 TeteeE T 568 Plot No.13 0.000025
96 567 Plot No. 38 0.0018
97 Tt o 567 Plot No. 40 0.0217

T 1.2540

[®T. €. Tee7.271/F/4 BT /2026-27 /9% f&39/1727 ]
gT T, HeT o=l /fReor
MINISTRY OF RAILWAYS
[South Western Railway (Construction Organisation)]
NOTIFICATION

Bengaluru, 16 April, 2026

S.0. 1934(E).— In exercise of the powers conferred by sub- Section (1) of Section 20A of the Railway Act,
1989 (24 of 1989) (hereinafter referred to as the said Act), the Central Government after being satisfied that for the
public purpose, the land, the brief description of which has been given in the Schedule annexed hereto, is required for
the execution of the Special Railway Project, namely. “Construction of ROB in lieu of LC No.218 at Km: 362/100-200
in Ranebennur Yard (Ranebennur City)” in the State of Karnataka, hereby declares its intention to acquire such land:

Any person interested in the said land may, within Thirty days from the date of publication of this notification
in the official Gazette, raise objection and use of such land for the aforesaid purpose under sub-section (1) of Section
20D of the said Act:

Every such objection shall be made to the competent authority, namely, Incharge Land Acquisition Officer
Assistant Commissioner Haveri and Regional Commissioner, Belagavi for “Construction of ROB in lieu of LC No.218
at Km: 362/100-200 in Ranebennur Yard (Ranebennur City)” in writing and shall set out the grounds thereof and the
competent authority shall give the objector an opportunity of being heard, either in person or by legal practitioner, and
may, after hearing all such objections and after making such further enquiry, if any, as the competent authority thinks
necessary, by order, either allow or disallow the objections:

Any order made by the competent authority under sub-section (2) of Section 20D of the said Act shall be final:

The land plans and other details of the land covered under this notification are available and can be inspected
by the interested person at the aforesaid Office of the competent authority.

SCHEDULE
SI. No. Name of the Village Survey Nos. Part Area in Hectare
1 Ranebennur City 2 A/1B/1B 0.0181
2 Ranebennur City 2 A/1B/1A 0.0059
3 Ranebennur City 2 Al1/B2 0.0181
4 Ranebennur City 1 - 0.0056
5 Ranebennur City 2 A-1-A/1 0.3997
6 Ranebennur City 2 A-1-A/2 0.0145
7 Ranebennur City 2 A2 0.2098
8 Ranebennur City 2 B 0.0090
9 Ranebennur City 3 - 0.0037
10 Ranebennur City 4 A/1-A-1/A 0.0355
11 Ranebennur City 4 A/1-A-1/B 0.0279
12 Ranebennur City 4 A/1-A-1/K/1 0.0044
13 Ranebennur City 4 A/1-A-1/K/2 0.0040
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14 Ranebennur City 4 A/1-A-1/K/3 0.0056
15 Ranebennur City 4 A/1-A-1/K/4 0.0014
16 Ranebennur City 4 A/1-A-1/U 0.0002
17 Ranebennur City 4 A/1-A-1/V/1 0.0053
18 Ranebennur City 4 A/1-A-1/V/2 0.0048
19 Ranebennur City 4 A/1-A-1/V/3 0.0037
20 Ranebennur City 4 A/1-A-3A 0.0174
21 Ranebennur City 4 E-1 0.0077
22 Ranebennur City 4 E-2 0.0094
23 Ranebennur City 4 A/1-A-1/]1-2 0.0006
24 Ranebennur City 9 - 0.0160
25 Ranebennur City 10 - 0.0035
26 Ranebennur City 11 - 0.0052
27 Ranebennur City 12 B-4A/1 0.0006
28 Ranebennur City 12 B-4A/3 0.0005
29 Ranebennur City 12 B-4B 0.0021
30 Ranebennur City 30 A 0.0043
31 Ranebennur City 18 B-1 0.0035
32 Ranebennur City 18 B-2

33 Ranebennur City 30 B 0.0021
34 Ranebennur City 18 A/l 0.0020
35 Ranebennur City 18 A2 0.0015
36 Ranebennur City 30 C 0.0032
37 Ranebennur City 30 E/1 0.0015
38 Ranebennur City 21 - 0.0003
39 Ranebennur City 30 D 0.0018
40 Ranebennur City 30 E2 0.0041
41 Ranebennur City 22 - 0.0033
42 Ranebennur City 22 A 0.0015
43 Ranebennur City 24 A 0.0013
44 Ranebennur City 24 B 0.0017
45 Ranebennur City 26 - 0.0011
46 Ranebennur City 30 E-3-A 0.0234
47 Ranebennur City 30 E-3-B/1 0.0062
48 Ranebennur City 30 E-3-B/2 0.0038
49 Ranebennur City 30 E-3-C 0.0010
50 Ranebennur City 27 - 0.0023
51 Ranebennur City 28 - 0.0018
52 Ranebennur City 29 A 0.0026
53 Ranebennur City 29 B/1

54 Ranebennur City 29 B/2

55 Ranebennur City 29 B/3

56 Ranebennur City 29 B/4

57 Ranebennur City 31 - 0.0075
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58 Ranebennur City 178 Al 0.0320
59 Ranebennur City 178 A2 0.0202
60 Ranebennur City 178 A-3-A/1 0.0038
61 Ranebennur City 178 A-3-A/2 0.0038
62 Ranebennur City 178 A-3-A/3 0.0095
63 Ranebennur City 178 A-3-B/1 0.0142
64 Ranebennur City 178 A-3-B/2 0.0029
65 Ranebennur City 178 A-4-A 0.0177
66 Ranebennur City 178 A-4-B 0.0036
67 Ranebennur City 178 A-4-C 0.0028
68 Ranebennur City 178 A-5 0.0085
69 Ranebennur City 178 B1/A 0.0083
70 Ranebennur City 178 B1/B 0.0016
71 Ranebennur City 178 B-2 0.0040
72 Ranebennur City 178 B-3 0.0040
73 Ranebennur City 178 B-4 0.0024
74 Ranebennur City 179 - 0.0040
75 Ranebennur City 180 A 0.0055
76 Ranebennur City 180 B 0.0042
77 Ranebennur City 186 - 0.0022
78 Ranebennur City 177 A 0.0105
79 Ranebennur City 177 B 0.0011
80 Ranebennur City 187 - 0.0021
81 Ranebennur City 176 - 0.0567
82 Ranebennur City 188 A 0.0032
83 Ranebennur City 188 B 0.0007
84 Ranebennur City 168 - 0.0052
85 Ranebennur City 169 - 0.0043
86 Ranebennur City 171 - 0.0015
87 Ranebennur City 568 Plot No.23 0.0039
88 Ranebennur City 568 Plot No.22 0.0056
89 Ranebennur City 568 Plot No.21 0.0112
90 Ranebennur City 568 Plot No.20 0.0155
91 Ranebennur City 568 Plot No.19 0.0135
92 Ranebennur City 568 Plot No.18 0.0005
93 Ranebennur City 568 Plot No.17 0.0125
94 Ranebennur City 568 Plot No.15 0.0052
95 Ranebennur City 568 Plot No.13 0.000025
96 Ranebennur City 567 Plot No. 38 0.0018
97 Ranebennur City 567 Plot No. 40 0.0217
TOTAL 1.2540

[F. No. W.271/CN/BNC/2026-27/Land SRP/1727]
PARDEEP PURI, Chief Engineer-III/Con.
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